ITEM NO.43 COURT NO.3 SECTION XVII

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Civil Appeal Diary No(s). 16394/2013

UNION OF INDIA & ORS. Appellant (s)
VERSUS

SURJIT SINGH Respondent (s)

(With appln. (s) for leave to appeal u/s 31(1l) of the Armed Forces

Tribunal Act, 2007 and office report)

Date : 22/09/2014 This appeal was called on for hearing today.

CORAM
HON'BLE MR. JUSTICE T.S. THAKUR
HON'BLE MRS. JUSTICE R. BANUMATHI
For Appellant(s) Mr. Rekha Pandey, Adv.

Mr. Arvind Bambroo,Adv.
Mr. B. V. Balaram Das, Adv.

For Respondent (s) Mr. Bhim Sen Sehgal, Adv.
Mr. Avijit Bhattacharjee, Adv.

UPON hearing the counsel the Court made the following
ORDER

Argunents heard

Judgnent reserved.

Tag along with C. A No.2904 of 2011 and connected nmatters
whi ch have al ready been reserved on 18!" Septenber, 2014.

(Mahabi r Si ngh) (Veena Kher a)
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